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the merits of the issue on which the Indian 
Pilots' Guild resorted to this extreme step of 
going on a lightning strike. The Hon'ble 
Members will agree with me that a strike in a 
public utility industry like the Air Transport, 
without notice and without any attempt at 
negotiations, is unjustified, and at this stage, I 
would only express the hope that at least in 
the future the Guild will not resort to the 
extreme step of a strike, and recourse will 
always be had to discussions and negotiations 
with the Management. 

For the information of the Hon'ble 
Members, I place on the Table of the House, a 
detailed statement, together with copies of 
relevant correspondence between the Guild 
and the Management and a statement 
indicating the pay and allowances of the 
Pilots as finally agreed to on the 2nd January, 
I960. [Placed in Library. See No'. LT-
1884/60]. 

MOTION  OF  THANKS     ON  PRESI-
DENT'S  ADDRESS—continued. 

SHRI ANAND CHAND (Himachal 
Pradesh): Mr. Chairman, Sir, I have listened 
with close attention not only to the Address 
which the President was pleased to deliver to 
both the Houses of Parliament the other day, 
but also to what the speakers before me have 
said about it. 

Sir, I for one am not in complete agreement 
with the rosy picture that has been painted of 
the conditions prevalent in this country today. 
There is much of which the present Govern-
ment can justly be proud, but there is also 
much about which it must be deeply 
concerned as most of us in this country are 
concerned today. I would like to say a few 
words at the very beginning about what the 
President was pleased to mention in the 
opening paragraphs of his Address, that is, the 
Sino-Indlan dispute about our borders with 
China. Something was said yesterday by my 
friend from Bihar re- 

garding a speech made by the Defence Minister   
at  Chandigarh     about     not giving     away     
India's     administered borders.   I  am  not  
going  into    that, but I  would like to draw  the 
attention of the House to something which has 
happened in Burma very recently. I was 
reading with great    care    and attention  the  
negotiations  which  had taken  place  between  
the  Premier  of China and Gen. Ne Win of 
Burma.    I have also read—and I am    sure    
the House must have read it—the    com-
munique which was issued after   their meeting 
and the agreement that    has been  made to  
institute  a kind of     a Boundary  Commission  
on  behalf     of both the States—China and 
Burma— to demarcate their borders.    It would 
be of interest if we go into    that    a little more 
closely, and we find    that in this demarcation    
it is not    only the south-eastern borders    of 
Burma that  are   to   be  put  before  this  new 
Boundary Commission,  .but also    the 
MacMahon Line.    Sir, when the Mac-Mahon 
Line was first laid down    in 1914, Burma was 
a part of India, and although  India  has been 
saying     all along that it stands by the 
MacMahon Line and that it is our definite fron-
tier—as    our    Prime    Minister     was 
pleased to say when we had a debate here on 
China  or as  the  Premier  of Burma when he 
visited     India     was pleased  to say that they 
were    also taking their stand on the 
MacMahon Line—here    is    Burma,    away    
from India   and   without   consultation   with 
this  country,  accepting  the     position that the 
MacMahon    Line so far    as Burma is 
concerned is a disputed area and will be 
subjected to the decisions of the  Boundary 
Commission     which both  these  States have 
now  set     up under    this    agreement.   That 
means that  so far    as  the Government    of 
Burma is concerned, it has    accepted the 
position that the MacMahon   Line so far as it 
concerns Burma is not a traditional frontier and 
it is subject to change    by    mutual    
negotiation.      I think that this thing has some 
lesson for India.    It means that one of   our 
neighbours who was affected by this boundary 
is not willing    to go    the whole  hog  with  
us.    Another     thing which has disturbed me 
is what    the 
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Prime Minister of Nepal said the other day. I 
am very glad that he was given a tumultous 
welcome; we are all glad and happy that it is a 
friendly country. But in one of his 
utterances—I think perhaps, it was at a press 
conference—Mr. Koirala when he was asked 
whether he was agreeable to have a military 
pact with India against aggression, said that 
that was not necessary. Now, Sir, maybe it is 
not India's policy to conclude military pacts 
with its neighbours. It may be that Mr. Koirala 
was only saying aloud what was discussed 
between him and our Prime Minister. But, Sir, 
I feel that so far as Nepal and India are 
concerned, our relationship with each other 
cannot be put on par with our relationship with 
other countries with which our ancient ties, 
historical ties and cultural ties are not as close 
as those with Nepal. I should have thought that 
at this time when India had large parts of her 
territory under Chinese occupation—wrongful 
occupation, because a boundary which has 
always been our traditional boundary has been 
violated, and also because of the feelings of 
the people in this country over it—it would 
have been most natural for the Governments of 
India and Nepal to issue some kind of a 
communique whereby their interests were to 
be jointly protected in case of any aggression 
against either of them. This is all that I wanted 
to say about this matter. I do not know how the 
attitude of wait and see, which the 
Government of India is adopting at the present 
moment, is going to do us good in the long 
run, because the condition today is that it is 
our territory which has been violated; it is our 
area which is under the occupation of the 
Chinese, and they can just sit on it and wait 
and see what we are going to do about it. I 
very much hope that the visit of the Russian 
Prime Minister today, to which we in the 
country have been looking forward, will help 
us with some solution of this delicate problem. 
There are of course reports in the press and 
elsewhere that the Russian—what we might 
call —attitude in this dispute with China has  
been one  of neutrality and  that 

the Russian Government has been asking the 
Chinese Government to go slow. I do not see 
any signs, except in the newspapers, as to 
what that policy is, whether it is what it is 
said to be. That of course will remain to be 
seen, but I hope that with the Soviet Prime 
Minister's visit to this country a way will be 
found by which we will be able to settle with 
China this question. It must be settled 
amicably and—I would respectfully submit—
expeditiously because, I think, any long time 
taken in these things would only make it more 
difficult for us to achieve the status quo. 

Having said that, Sir, I would like to say a 
few words about the internal conditions in the 
country. It is true that agricultural production 
in India has risen; it is true that the crop is 
estimated at 73 million tons, but it. is also true 
that we still depend upon the vagaries of 
weather and on the long delayed agrarian 
reforms. Sir, I had the privilege of saying a 
few words about it last time when I addressed 
the House on the debate on the President's 
Address and spoke a few words. I said then, 
Sir, that our policy regarding agrarian reforms 
was halting. I also said then that we were not 
going ahead with full speed so far as placing a 
ceiling on agricultural holdings was 
concerned. I also said then that unless we had 
a dynamic approach to this problem, the 
question of self-sufficiency in food-grains 
would not be solved, and I am afraid, Sir, that 
not much leeway has been made in the years 
that have passed, in this direction, and unless 
we concentrate on this vital problem of land in 
this country, we cannot hope for any 
appreciable rise in production. 

Then, Sir, I am sorry to say that oil 
exploitation has not been what it should have 
been. I was listening very closely to what the 
hon. Minister for Mines had to say the other 
day on mineral resources, oil exploration and 
so on, and I was rather unhappy when he said, 
after all these drillings and explorations,    
after    all 
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about gas and oil in Jwalamukhi, Lunej and 
Cam-bay, nothing much had come out—no 
concrete results had been achieved— and this 
is not so only in the matter of oil. India is rich 
in mineral resources. We have a Geological 
Survey. It was given out by them that very 
great efforts were being made to find out the 
minerals. But have we found them to any 
appreciable extent even after these more than 
twelve years since independence? Of course 
some parts of India are really unapproachable 
but we know the country very well. The 
country has been existing there for so long. 
There are administrations established in all 
parts of it. Why then have we not been able to 
make more progress in this field? Oil to us is a 
vital necessity. We depend for it on foreign 
countries and if we are not self-sufficient in 
oil, making efforts in that direction in times of 
peace, the need for it will be more so in times 
of war, and if we cannot be self-sufficient, 
why then this outlay, Sir, and why then all this 
money spent in boring wells which, after 
giving very rosy pictures in the papers, turn 
out to be nothing hopeful  in  the  end? 

Then, Sir, I would like your permission to 
speak a few words about education. There is 
no doubt that it is a State s'ubject and there is 
no doubt too that some States have made 
headway but, Sir, let us see the overall picture 
in this country eleven years after 
independence, after we have given to 
ourselves a democratic Constitution where 
every man above a certain age has the right to 
vote. And is it not the primary duty of the 
Government to see that education in this 
country is universally given. I think it must be 
a matter of great regret to us all that today 
even, in India, the percentage of literacy is not 
more than 25 to 27 whereas in a country like 
Russia—I have been reading about Russia—I 
do not know about China—they were able to 
eradicate illiteracy and attain over 90 per cent, 
literacy within a period of ten years. 

And here we are eleven years after 
independence still going with our figures of 
25 per cent, and 27 per cent I think this is all 
wrong—we are not concentrating on 
educating the citizen. Without educating him, 
how will he know what he is voting for, how 
will he know what is democracy and what are 
democratic parties, and how will he know that 
he is voting the correct people or party to 
power so that this country is governed 
according to democratic traditions? I think, 
Sir, this is a very serious matter, a matter to 
which we must give our fullest thought, not 
only in the remaining year of this Five Year 
Plan, but more especially so in the Third Five 
Year Plan because, unless we can educate the 
youth of this country, unless we can educate 
the uneducated in this country, we cannot 
hope to make democracy progress in   any  
appreciable  measure. 

Then" Sir, with this education has come 
indiscipline. We do not pass a day without 
seeing in newspapers reports of growing 
indiscipline in our universities, closure of our 
universities because the students do not 
behave properly. Now why is this so? Why 
have we not been able to find a remedy for it? 
I have my connections with a few educational 
institutions and what I have been able to see is 
that this indiscipline, this growing 
misbehaviour of the students emanates not 
from them only; it also emanates from the 
teachers, from the professors and from the 
authorities in the colleges themselves. It is 
because we do not treat these boys and girls as 
we should treat them; it is because we are 
callous to their wants; it is because we do not 
have the same approach as our ancients had, 
the Guru-Sishya ideal, that our youth today 
feels frustrated in these universities, develops 
habits which are very very unsatisfactory and 
then, in the end, there is indiscipline, there is 
uproar against the very teacher or the Vice-
Chancellor, because he has not done his duty 
diligently. So, Sir, it has become a vicious 
circle. If we want  to  break  it,  if we     want     
the 
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students to behave, we must see that the 
teachers who teach them in these temples of 
knowledge are people of. sterling character, 
are people who have imbibed all the best in 
our Indian tradition and culture. Thereby 
alone we will be able to leave an indelible 
mark on the taught and thereby only could 
their behaviour change and accordingly result 
in the good of this country. 

Then, Sir, the President was pleased 
to say something about the establish- 
vnent of Panchayat Raj. There is no 
doubt that Panchayats in this coun 
try, in the various States, are making 
headway, but there is also no doubt 
that in many parts the elections to 
these Panchayats are still by the 
crude method of show of hands. I 
was rather surprised at it when 
my hon.      friend      from Cal- 
cutta said that even in Andhra Pradesh, so far 
as the Panchayats were concerned, the 
election was not "by secret ballot. I thought it 
was only in Himachal Pradesh, my own terri-
tory, that this was so. Now, Sir it is quite true 
that in the Panchayats the less politics we 
inject, the better, because those are the people 
who have to deal with the every-day problems 
of their villages and they should be kept away 
from political influence as much as possible. I 
have no doubt that this Is the correct 
approach. But then the point is that, when we 
go through the democratic mode of election, 
we must devise some method whereby these 
Panchayats are elected unanimously, whereby 
people of different views settle their 
differences and have their Panchayats chosen 
unanimously, but if there is going to be 
voting, then I submit that it is wrong to have 
Panchayat elections by show of hands, 
because that only accentuates the differences 
and thereby group rivalry becomes all the 
more because, when they vote openly in the 
villages, they are not so democratic as to 
forget the insults hurled at them by some 
people voting for the rival candidates. The 
factions get deeper and what happens is, 
among the Panchas who are elected or the 
Surpanchas who are 

elected by a few more votes, there is deeper 
rivalry and the work of the Panchayat 
becomes next to impossible because the rival 
groups begin to fight with each other. They 
do not forgive and forget as the better 
educated people in the towns and in the other 
areas do. I suggest that the elections to the 
Panchayats, if we are to establish them as the 
real foundation of democracy in our country, 
must not be by show of hands. They must be 
by a secret ballot or some other method may 
be devised by which the man who is elected 
to the Panchayat is by selection among the 
people of the villages concerned, and not 
through the vote at all. 

I read with some concern in the President's 
Address and I heard it also, what he was 
pleased to say about the ex-servicemen. I 
come from an area which has a lot of people 
serving in the army and I am glad that the 
President showed concern so far as the ex-
servicemen were concerned. I am unhappy, 
however, to tell you and the House that these 
people, these ex-servicemen, to-day are a 
neglected lot. Let us not forget it. With the 
best of intentions, I know at least in my own 
State and in the adjoining State of Punjab and 
in some other places, that the Sailors, 
Soldiers' and Airmen's Boards which are 
there, are mere paper boards. They have 
meetings perhaps once a month or once in 
two months. Not much interest is taken. They 
are handicapped by lack of funds and they are 
not able to do much for the ex-servicemen. 
When we are trying to mobilise in our country 
a kind of feeling for national defence, as it 
should be there, when we are going to tap all 
the sources, as we do in the colleges and other 
institutions, why should we neglect the ex-
servicemen? My appeal to the Government is 
that some steps may be taken to reorganise, 
make more lively the functioning of these 
boards and put more money in their hands so 
that the ex-serviceman does not feel that  he  
is forgotten  as soon 
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service but that he and his family are well 
taken care of even in his lean days when he is 
not in service. 

I am happy to find that the Government 
have taken a decision to create two States, 
Maharashtra and another, out of the Bombay 
State. I wish the decision had been taken at the 
time when the States were reorganised. I know 
that there were keen differences of opinion 
then in the other House and perhaps in this 
House also. I also know that the main question 
at that time was as to what should be done 
with Bombay City. But if we took away the 
question of" Bombay City, there was no doubt 
that opinion was unanimous that the States of 
Maharashtra and Gujarat should be formed 
and I think it was a wrong step to have 
amalgamated all these units and to have left 
the big bilingual State to continue because it 
has only resulted in certain bitterness. Now 
that the Government have revised their deci-
sion, now that the President has been pleased 
to say that legislation for the separation will 
be introduced in this Session, I hope it will be 
passed expeditiously. 

So far as the State of Maharashtra is 
concerned, I have been rather concerned 
rsading in the papers that there were some 
proposals to give the State, the name of 
Bombay. I hope it will be left to the 
Legislature. I hope it will be left to the 
legislators of the area in Parliament whether 
in the Rajya Sabha or the other House. I hope 
that no false prestige will stand in the way so 
far as the renaming of the State is concerned, 
I mean of the new State of Maharastra. Of 
course, should they want it as Bombay, it is 
another matter but if they want it as 
Maharashtra, I hope that no false prestige will 
stand  in  the  way. 

About the border area, I do not know, there 
are people more efficient than myself in this 
House.    There are 

people who have studied the problem,, 
as my hon. friend here, sitting next 
to me, who was on the States Reorga 
nisation Commission itself has done, 
but there is a legitimate feeling so 
far as the Balgaum problem is con 
cerned, so far as the borders with 
Mysore are concerned. I hope when 
this question is being decided, it will 
be decided once and for all and that 
no source of friction will remain and 
that the Government will see to it that 
the people of Maharashtra, when they 
are      being      given this new 
State of Maharashtra, after so much turmoil 
and suffering, feel that it is the fulfilment of 
their dreams, that it is a State according to the 
linguistic distribution as we find in this 
country. 

One last word about my own area and I will 
have done. Now that the State of Bombay is 
going to be bifurcated, the only bilingual State 
in the country that remains is the State of 
Punjab. I do not know how far I would be 
right in speaking about it since I do not 
represent it in this House but I do represent an 
area which is closely allied to it and I know 
that in Punjab also there is a great sentiment, 
there is a great feeling about the Punjabi and 
Hindi areas. In 1956. when this question was 
debated in the other House and in this House, 
the question of the Punjabi Suba was there. 
Now, I am sorry that in many of our minds 
there is the mistaken notion or the notion has 
been deliberately implanted that the idea of 
the Punjabi-Suba flows from communa-lism. 
Punjabi is one of the recognised languages 
under the Constitution. Punjabi is a spoken 
language, it is a written language and it is a 
language which is spoken by at least 100 lakhs 
of people. I do not therefore see why. when 
we speak about any Punjabi-speaking State, 
the idea of a certain community springs in our 
minds. It is spoken by both the communities. 
The only question is, are the people of Punjab, 
which today comprises both Hindi-speaking 
and Punjabi-speaking regions, of the view that 
the Punjab State as such should be bifurcated 
on 
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the linguistic principle? When we have 
accepted, alter long deliberation, the idea of 
unilingual States in India, why do we want to 
deprive the Punjabis oi their right if they, by 
common consent, want to have a Punjabi-
speaking State? Here again let there be no 
false prestige. Let there be no stand on issues 
which are beside the point. Of course, it is 
another matter—as I said in the other House 
and in another context—if the Punjabi-
speaking Hindus and the Sikhs of Punjab 
themselves are not able to evolve a basis about 
the new Punjabi-speaking State. But if the 
communities are in broad agreement and they 
are Punjabi-speaking and they have a State or 
homeland which they can rightly claim as 
their own, rich in their own language, culture 
and tradition and which is also self-sufficient 
so far as finances go, with well-defined 
boundaries, where is the reason left for us to 
deny it to them? I do not see much sense in 
witholding thought from this problem and 
with this problem is connected the problem of 
the territory from which I come. 

Sir, I was bold enough to state in this House 
last time also on the President's Address that 
the Union Territories to-day are the forgotten 
parts of India. I do not include Delhi in them 
because Delhi is the heart of India and 
everyone knows the difficulties and the good 
things of Delhi, but speaking about the others, 
whether it is Himachal Pradesh, Manipur, 
Tripura or the Andamans, they are neglected 
areas, because in the new concept of things, 
they are denied the right of self-government. 
Of course, it is quite right that when we have 
accepted the States Reorganization 
Commission's Report, we have, by principle, 
divided this country into units, into two 
classes, one of full-fledged States and one of 
Union Territories. It is also true that being 
Union Territories, it could not be a full-fledged 
State and vice versa. But the question remains 
that in their own Governments, these 
Territories were to find increasing, what I 
might 

call,   appreciation   of  the    democratic 
principles by their greater representa 
tion in Parliament. It is true that we 
have   more   nominees     in  Parliament 
than the other areas according to our 
population, but it is also true that Par 
liament, being preoccupied with other 
things, more serious and more compli 
cated in nature, finds very little time 
to devote to the affairs of the Union 
Territories.    Therefore,  what happens 
is, we are left aside.   The pleople hope 
that by sending representatives to Par 
liament, their interests will    be well 
looked after by the supreme body. But 
when we actually come here to Parlia 
ment, we see that Parliament is so pre 
occupied, even preoccupied for legisla 
tive measures.   Barring the Delhi and 
Manipur and Tripura    Land Reforms 
Bills which    are before    this  august 
House now, I think if we see the legis 
lative part of Parliament during the 
last ten years or even the last three 
or four years, we can hardly find any 
legislative measure pertaining to these 
areas.   Today,  in    Himachal Pradesh 
there are Acts passed by the defunct 
Himachal Pradesh Assembly which are 
on the Statute Book since 1956, some 
of them quite obsolete.   But time has 
not been found here to bring measures 
relating to    them before    this august 
House,   because the   Home   Ministry 
with  its multifarious    duties has not 
been able to find enough time to de 
vote to these matters.   Therefore, my 
request once again to the House and 
to the Government is that something 
should be done to change the pattern 
of administration  in these areas.   As 
I said last    time, I cannot    advocate 
Statehood for them    since their    re 
sources are very meagre.    As far  as 
the      Union      Territory   of      Hima 
chal Pradesh is      concerned, 
there     is a     legitimate     desire,     a 
legitimate   and overwhelming    desire 
on the part of the people  that      the 
adjoining hilly areas in Punjab    and 
Uttar Pradesh, by the consent of the 
people  living in  those areas,  may be 
united  to Himachal Pradesh  to make 
it a sizeable area and to confer State 
hood on it.    That, of course, is some 
thing which I would not like to touch 
on today.    But I would like to      say 
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[Shri Anand Chand.] this with all 
seriousness that the Territorial Councils that 
we have adopted is a new experiment that we 
began in 1957. They deal with education. They 
deal with other matters also, with health and 
with matters like small village roads, 
veterinary matters and so on, not very much. 
Then we have the Advisory Council consisting 
of Members of Parliament here, to advise the 
Home Ministry, and they meet once in two or 
three months. But they do not fill the gap, they 
cannot All the void and some method for these 
Union Territories has to be devised by which 
the people living in these areas may find satis-
faction of their aspirations, so that they may 
feel the glow of freedom which other people 
living in other parts of India, in the States, feel. 
I hope and trust that the Ministry of Home 
Affairs and the Government of India will give 
this matter their deepest and most earnest 
consideration and devise a method by which 
people coming from the Union Territories may 
also find the same glow and happiness that 
comes from governing  their own  affairs. 

That is all I have to say, Sir. 
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[THE VICE-CHAIRMAN    (SHRI AKBAR ALI 
KHAN)  in the Chair.1 

DR. NIHAR RANJAN RAY (West Bengal): 
Mr. Vice-Chairman, I rise to support the 
Motion of Thanks moved by our senior 
colleague. Shri Jaspat Roy Kapoor. It has been 
customary to move such a Motion and equally 
customary for the Opposition to be critical of 
such a Motion of Thanks. I believe that the 
President's Address had been set forth in 
dignified terms and though spoken in a low 
and modest tone, it has been fairly objective so 
far as the summary of the activities of the past 
year is concerned, and I should think that the 
tasks that lie ahead of us in the next year have 
also been put in their proper perspective. 
President's Address has to be couched in very 
dignified terms; it cannot be a colourful 
speech by the very nature of it and it cannot be 
aggressive in tone either. I believe, on the 
whole, the Address, despite its modest and soft 
terms, also reveals a very firm determination 
on the part of the Government to move 
forward to carry on with the objectives that we 
have set for ourselves. 
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pleased with the graceful reference—and the 
Opposition Members have also been pleased 
with it—made to the assassination of the 
Prime Minister of Ceylon and also with the 
very nice words, understanding in meaning 
and significance, that have been uttered by the 
President in respect of Pakistan, both our very 
close and intimate neighbours. The phrases 
used in connection with the welcoming of the 
Presidents of the United States of America 
and the Union of Soviet Socialist Republics 
would also commend themselves to 
everybody. In that connection, the President 
has set forth in very clear and very definite 
terms the peaceful objective of our 
Government and our people. He has described 
the august visitor who has graced this city 
today as a "messenger of peace" and there Is 
hardly any soul in India that would not 
respond to that beautiful phrase that has been 
used in respect of Mr. Khruschev. 

I should be failing in my duty if I did not 
refer to some of the criticisms that have been 
levelled by the Opposit ion in respect of the 
total attitude of the Address, also in respect of 
certain other matters of detail. First of all, I 
must make a reference, though I had no 
intention to, to the President's Address and its 
reference to the unfortunate dispute between 
my country and our great neighbour, China. 
In his Address, the President has referred to 
the deep regret that we have all felt here in 
respect of this incident and the strongest 
phrase that the President seems to have used 
in this connection is that of "breach of faith", 
a phrase to which has been taken a very 
strong exception by the Leader of the 
Communist Group in this House. I believe, 
this phrase "breach of faith" is a very modest 
statement of a fact that cannot be concealed 
by any jugglery of words. China happens to 
be a signatory to the Bandung Pact and bound 
by a treaty with India, well-known       to      
everyone.      But      she 

chose to throw everything to the winds, 
everything that the Pact and the treaty stood 
for. China must have had knowledge of the 
deep feelings of esteem and regard that we 
have for China, for the Government of China 
and the people of China. Knowing all these to 
intrude into our territory and to occupy it for 
hundreds of square miles without giving us 
any warning, any opportunity of even having 
the slightest knowledge of it, is something 
which, if it has been termed as a "breach of 
faith" is only a very mild statement of a very 
plain fact. My friend, the Leader of the 
Communist group, advises the President and 
the Government of India, as also the Members 
of this House, to talk moderately. This is a 
very noble advice indeed*; personally I do 
believe in a language of moderation but com-
ing as it did from the Leader of the Communist 
Group in the House, I felt a little taken aback. 
In fact, so far as I know, the language of the 
communist parties all the world over has been 
something which we cannot say has been the 
language of moderation. As you know 
perhaps, there is a Communist vocabulary 
which is distinct from any other vocabulary 
known; its aggressive tone, its choice of 
words, its phraseology is different, different 
from everything that we can choose to call 
moderate. I would only say that if the attitude 
of moderation that Mr. Gupta speaks of was 
maintained and followed in this House or 
anywhere else outside by those who belong 
and subscribe to the faith of the Communist 
Party of India, this country and the world 
would have been  a slightly better place. 

My friend, Mr. Anand Chand, has drawn 
our attention to one aspect of the question. He 
referred to the case of the Sino-Burmese 
dispute and how it was brought to an end. I 
have a little knowledge of the Sino-Burmese 
frontier and more than once I had been in that 
area. About 86 or 70 square miles comprising 
three villages were all that were in dispute and 
the problem of China and Burma or the 
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and Indonesia, to my mind, cannot be looked 
at from the same point of view as the problem 
we have between India and China. The 
objective situation is different; the facts of the 
case are different. I would like further to point 
out to my esteemed friend, Mr. Anand Chand, 
that in the whole communique, in the whole 
terms of the agreement the phrase 
'MacMahon Line' has not been used even 
once. 

SHRI ANAND CHAND: It is not the 
absence of reference; it is certain villages 
which were well within that line—I do not 
now quite remember the names—that has 
now distinctly been agreed upon would go to 
China. 

DR. NIHAR RANJAN RAY: If they have 
not mentioned the MacMahon Line, it may be 
argued that tacitly China had accepted the 
MacMahon Line." But that is a question of 
detail. All that I wanted to say is that the 
nature of the facts, the facts themselves, and 
the character of the situation in Burma and in 
'India have been altogether different. There 
has been no encroachment by China nor any 
armed intrusion by China into Burma. All that 
had happened in the three villages—I have 
seen these areas for myself—was that a good 
number of Chinese had settled down on this 
side of the Burmese frontier in those villages 
and since they had Chinese nationality despite 
Burma's asking them to accept Burmese 
nationality the problem grew up. Turning to 
another point, we have been reading in the 
newspapers that the Chinese have produced 
maps and the Chinese Government have based 
some of their arguments on the facts that are 
taken from the Encyclopaedia Britannica and 
other well-known referene books. As a student 
of history I do believe— and the External 
Affairs Ministry must be in the know of this—
that there is need for a great deal more 
researches      into      the      matter.      I 

am certain that maps would be-available, maps 
that would tell us that the Government of 
China had tacitly accepted our traditional 
boundary whether it is described as the 
MacMahon Line or not. There are other facts 
also and those facts have to be carefully gone 
into. A little more research into facts of history 
and geography in the course of the last 100 
years would give us more light, and more 
strength to the case that India is trying to build 
up. The President's Address lays down that we 
have complete faith in the method of 
negotiations, in peaceful methods; certainly 
we have, but hurt as we are to the very core of 
our emotions and sentiments, if the President 
has said "breach of faith", I think he has put it 
in the very mildest of terms. 

Sir, I also commend the Address for the 
decision arrived at in respect of the bilingual 
State of Bombay. Much has been said on this 
subject, that the ruling party and the 
Government of India made a mistake. 
Bilingual or trilingual States—maybe in the 
context of Indian history and Indian social 
conditions of today—perhaps are not a 
practical proposition, but it is an ideal, and a 
valid ideal. I do personally believe in bilingual 
and trilingual States and despite many words 
of criticism said at that time I personally threw 
my lot with the proposal for the amalgamation 
of Bengal and Bihar because basically I 
believe that, if we are to cut across-the 
fissiparous tendencies that have always marred 
the history of India, it is the only solution. One 
day— maybe that this great day is not yet—, 
we shall come to a position when we shall 
have to find that solution if we are really to 
fight the fissiparous tendencies. Basically we 
have to admit that we have not been able to 
rise above tribal and linguistic considerations, 
rise unto the level of national consideration 
above tribal, racial or group considerations. 

SHRI BHUPESH GUPTA (West Bengal): 
So, as I understand, the hon. Member's 
contention is this, that    by 
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dividing now the bilingual Bombay the 
Government is committing a mistake. 

DR NIHAR RANJAN RAY; I do not agree 
with my friend. The Government is only 
taking into consideration the facts that exist 
today. As I said, in the context of social and 
historical conditions of today, it is the 
courage of the ruling party, it is the courage 
of the Government of India, that they are 
prepared to abide by the verdict of the people. 

SHRI BHUPESH GUPTA; Which one is the 
mistake? The earlier one or this one? 

THE      VICE-CHAIRMAN ( SHRI 
AKBAR ALI KHAN): NO interruptions please. 

DR. NIHAR RANJAN RAY: I believe I 
need not point out to Mr. Bhu-pesh Gupta that 
what is considered to be a mistake today may 
not be a mistake tomorrow. He knows better 
the history of Communism than I do and if he 
is to go by the very basic tenets of Marxism, 
he has to agree, I believe, that what is 
considered a mistake in the social context of 
today may not be a mistake in the social 
context of tomorrow. 

SHRI BHUPESH GUPTA: We are 
concerned with today. 

DR. NIHAR RANJAN RAY: If we are 
concerned with today, then we must admit 
that we have to act in the context of today, but 
let us not say .that the ruling party or the 
Government of India made a mistake. They 
only carried out an experiment, an experiment 
on behalf of a noble ideal and if that 
experiment failed, you cannot say that there 
was something wrong in the ideal. 

SHRI BHUPESH GUPTA: Like the 
American rockets. 

DR. NIHAR RANJAN RAY: Now I would 
make only one other point. What has grieved 
me somewhat as an educationist is that there 
is only a \'ery  brief reference  to   education  
in 

four or five lines. I believe that so far as the 
Third Plan is concerned— and that should 
have had some reference in the President's 
Address, to my mind—for the first time in 
India we are going to make some investment 
in human material. For the first time in? India 
we are going to make an experiment of free 
and compulsory universal education. That is 
the biggest step, the most important step, that 
we are going to take in the social and 
economic reconstruction of this country, the 
first investment is going to be made in human 
material. I have also felt that this Address 
weighs too much on the side of material 
reorganisation of the country. 
1 P.M. 

I would have liked to read in the Address 
and I would have appreciated it if there was 
some underlining of the fact that not only we 
are keen on organising ourselves materially, 
but that steps are also being taken to organise 
ourselves in other ways than purely material. 
And one of these ways is certainly education, 
education and more education. Blame has 
been laid at the door of the students 
themselves and the teachers and perhaps the 
educational administrative authorities also. 
The students, the teachers and the educational 
authorities do not exist in a vacuum. They are 
part and parcel of the society and if there is 
wide-spread indiscipline, they are certainly 
very disturbing symptoms in the educational 
world of today. We must be able to find out 
the reasons not only there, but also elsewhere, 
in the general community. Compromises with 
ideals and aspirations not only on the political 
field but also in other fields we are making 
every day, and students and teachers of today 
understand these compromises much better 
than we used to do in our student days. They 
are much more sensitive today, I should say a 
little cleverer,-than when we were at school 
or college. It is on this plane I feel that a little 
reference should have been made to 
education, the problems that confront us and 
how we propose to deal with them.    Certain 
attempts are 
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very important attempts are being made 
outside of the House and outside of perhaps 
the Ministries. A little reference to these 
attempts would have given the Address some 
more moral and spiritual import than purely 
material. I have been very much touched by 
the confident tone of the Address. Mr. 
Bhupesh Gupta said that the President has only 
given a rosy picture and has not referred to the 
pitfalls, the failures that we have made, the 
dangers that lurk. Why mention in the 
President's Address the dangers and the 
failures we have gone through? Who does not 
know that we have failed in very many things? 
But why mention in the President's Address 
our failures? Speak of courage, speak of 
determination. We are fully conscious of the 
dangers. We have faced them. We have been 
facing them for the last ten years. We have 
faced them and we are prepared to face them 
even ahead. Therefore, it is with courage and 
determination that we must go forward and 
never spea-k of failures.    Thank you. 

THE      VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN):  We rise for lunch. "We 
meet at 2.30. 

The House then adjourned for 
lunch at five minutes past one of the 
clock. 

The House reassembled after lunch at half-
past two of the clock, THE VICE-CHAIRMAN 
(SHRI AKBAR ALI KHAN)  in the Chair. 

SHRI DAHYABHAI V. PATEL (Bombay): 
Mr. Vice-Chairman, it is exactly one year to 
the day since I rose to speak on the President's 
Address last year. I had voiced my feelings of 
dissatisfaction, particularly the feelings of 
dissatisfaction of the area from which I come. 
I am very glad to see that the situation has 
now changed and that Government have made 
up their mind to rectify the injustice that was 
perpetrated on the 

State of Bombay. I need not go into that 
further, but I do feel a sense of gratification 
that the task for which the representatives of 
Gujarat in the Bombay Legislature have sent 
me here has been accomplished. 

DR. R. B. GOUR (Andhra Pradesh): Along 
with the Maharashtra representatives. 

SHRI DAHYABHAI V. PATEL: With their 
co-operation if you like. I am quite willing to 
say so. I do not say that in any spirit of 
bravado or boast-fulness. I only recognize the 
fact, and in recognizing it in great humility I 
have to say that the task before us is still 
greater. I am sorry I miss references to that in 
the President's Address. I will come to that a 
little later. 

Sir, what is in the mind of everybody in this 
country has been very rightly touched upon by 
the President himself first in his Address, and 
that is the incursions on our border by a 
neighbouring, avowedly friendly. State. After 
all people are judged by their actions much 
more than by their statements or their boasts. I 
think it was before we dispersed in the last 
session that I drew the attention of our Prime 
Minister to this, and whether our policy is 
failing or succeeding will also be judged from 
that standard, the standard of what is 
happening and in the light of what we 
achieve. In theory, Sir, non-alignment is good, 
Panchsheel is good, but what the practical 
result is and how it affects our country is a 
matter which the people of this country would 
be concerned with much more. Sir, there is a 
feeling growing in the country that we have 
not been taken into full confidence in regard 
to what has been happening on our borders 
with China for years. This is not a new thing, 
and what has been happening since we last 
debated the question, one does not know. Are 
we in a stalemate or, while we are keeping 
quiet, are any further inroads being made into 
our territory? The territory is very difficult to 
approach, access is 
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difficult, staying there is difficult particularly 
in this weather; that is granted. But what is 
happening there, and how is it that our neigh-
bour who avowed friendship with us all these 
years has been steadily making inroads and 
trying to colonise in that area? That is a matter 
which is agitating the whole country very 
much. While the whole country is behind the 
Prime Minister in his approah to that question 
when he says that we will not yield an inch of 
Indian territory, the country would like to 
know what we are doing practically in that 
matter. Are we prepared to face the worst? I 
remember those days—of course we were then 
under alien rule—when the presence of a 
Japanese submarine in the Arabian Sea in the 
vicinity of Bombay was reported, Bombay 
became a deserted city. I happened to stay in 
what is called the newly built Marine Drive 
area, a place where a lot of people come for a 
walk in the evening. Not a lady was seen 
there. All the houses or most of them were 
locked. There were a few men looking after 
them. Sir, I should like to know whether we 
are in the same condition now in this country. 
Have we developed the courage of our youth 
so that they will stand up and face the 
situation and not run away from it? Sir, it is 
easy to say 'yes'. I wish I could say it with the 
same emphasis as the friends opposite. 1 
would be very glad to say it, but saying it does 
not make it practical. And what I would like to 
see is practical result. 

Sir, there is a very weak link in our defence 
policy. Everybody knows and it has been 
repeated very often, whatever the Prime 
Minister's personal views in the matter may 
be, that there are grave doubts whether the 
Defence Minister is the right person to hold 
that post just now. This has been repeated 
inside here, outside and everywhere, and I 
suggest most humbly that it is time that the 
Prime Minister thought about it and revised 
his policy in the matter. 

Sir, in the brief time at my disposal I would 
like to mention one thing, and I had said so 
last time also, that the development of Gujarat 
has been sorely neglected during the last ten 
years since independence. That is why Gujarat 
wanted separation. I mentioned the example 
of Kakrapara project. Nowhere in this whole 
country has there been any river valley project 
for which farmers in the rural areas have been 
asked to contribute a loan of a specific 
amount before the project would be taken in 
hand. Workers went round the whole of the 
Surat district and collected a substantial 
portion of that loan before the Kakrapara 
project was taken in hand. Sir, it is now ten 
years. Mr. Nanda had promised irrigation and 
power in five years. It is now ten years, and I 
would be happy to know if about 60,000 or 
80,000 acres of land would receive water this 
year, though the promised target is very much 
more. And what about power? Gujarat is 
starved for power. 

Another scheme started very early was the 
Mahi River Scheme which would give 
irrigation and power to Gujarat. Work was 
started in a great hurry. The main canal has 
been dug. When it was pointed out that the 
Government had made an error and that the 
gradient was too steep, promptly cement 
lining was made with an extra expenditure of 
Rs. 3 crores. But what is the result? How 
many acres were irrigated? How much of 
electric power has been given to Gujarat? 
Nothing, Sir. Rupees twenty crores have been 
spent or a little more. No benefit has come to 
Gujarat. As you all know, Gujarat is business-
minded and it is an industrial place. For 
industry the most essential thing is power, 
and we are starved for power. 

The next subject I would come to is oil in 
Gujarat. I had referred to that on a previous 
occasion in this House. Sir, we feel that the 
resources of oil and natural gas in Gujarat are 
not being exploited sufficiently and revised 
his policy in the matter. 
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ment of Gujarat. I do not know why. The 
Russian experts have said publicly more than 
once that they are satisfied that there is 
sufficient oil in the Cambay region. Only 
drilling is going on at such a slow pace—I do 
not know—that it is not proving useful. 
Somebody, a private individual, brought 
forward a proposal for establishing a refinery. 
The man spent a lot of time and money in 
satisfying the Government that he had the 
know-how, that he had the resources; that he 
did not want anything from the Government, 
but that he wanted only their permission to 
establish a refinery in Gujarat. Perhaps, he had 
his own information or faith that oil would be 
coming out of Gujarat. But he did not depend 
upon that. He said that he would import crude 
oil and refine it, so that other industries along 
with the refining industry might be 
established. But permission was refused after 
the man had been hanging on to Delhi going 
up and down from one Ministry to another for 
three years. This is how progress is stopped, 
and I dare say that this is not stopping the 
progress of Gujarat alone, but stopping the 
progress of the whole country- It is necessary 
to pursue our policy with regard to oil and 
natural gas exploitation as fast as we are 
pursuing our policy in the matter of steel. 

DR. R. B. GOUR:  But as soon    as 
they take it in their hands, it slips out. 

SHRI DAHYABHAI V. PATEL: We spend 
a lot of money on the import of oil. It would 
save us so much foreign exchange and it 
would help our industries. We have to bring a 
lot of coal to Ahmedabad to run the mills and 
also for electric supply, all the way from 
Bengal. What a tremendous amount we spend 
in hauling this freight! The solution for that 
area lies in developing another source of 
power, and that is oil. 

DR. R. B. GOUR: You have discovered 
lignite. 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) :  No interruption please. 

DR. R. B. GOUR:  It is not an interruption; it 
is an addition. 

SHRI DAHYABHAI V. PATEL: Well, that 
may be something additional, but I am 
speaking today mainly on the question of the 
neglect of these two things—neglect of the 
completion of Gujarat's river valley projects 
and neglect of the development of the oil and  
natural gas resources of Gujarat. 

The next thing that will come up is the 
development of the ports of Gujarat. I heard 
recently a broadcast by a prominent 
industrialist from. Ahmedabad saying 
something—whether a certain port is suitable 
or not. I do not know whether it was inspired 
or he did it on his own. But I hope—I wish 
rather—that the instrument of the All India 
Radio is riot used for just boosting the Govern-
ment's policies and pushing schemes that 
Government likes or does not like. 
Government should take a firm view of these 
matters. Surely, they should take the view of 
experts. There are a number of ports in Gujarat 
that can be developed. It is unfortunate that the 
Kandla Port has not been developed as fully as 
it was originally planned to be developed. We 
have no broad-gauge link with Delhi. Kandla 
has no broad-gauge link with Ahmedabad. I 
now understand that they are taking up in hand 
the work of linking Ahmedabad with Kandla 
soon. But what is going to happen to the link 
with Delhi and Northern India? 

Sir, these are the points on which I would 
have liked some reference, particularly with 
regard to the rapid development of this 
neglected area, to-have been made in the 
Address. 

I would like to say a few words on 
agriculture also. I do feel that there is scope 
for co-operative farming under the present-day 
conditions     in 
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this country, but it is necessary to be clear as 
to what we exactly mean by co-operative 
farming, and what its relative merits over 
family farming are, which has been the picture 
of things in this country for so many years. 
My general feeling is that while cooperative 
farming has a role to play in agriculture in this 
country, the present method of farming by the 
family as the unit of cultivation has proved its 
efficiency and capacity, and has risen to the 
occasion every time when there has been a 
shortage in this country. If one looks at the 
figures of agricultural production including 
food production, during the last few years, it 
will appear that the performance of our 
farmers has been quite satisfactory, nay 
praiseworthy, even though it may not have 
been matched by the requirements of the 
country. Almost all the targets set in the First 
Five Year Plan were reached. The Indian 
farmer has over the last decade responded 
fully to the demand for making the country 
self-sufficient in food, and in most 
commodities like cotton and jute the 
production has gone up. The production of 
raw cotton has gone up from 21 88 lakh bales 
in 1947 to 48 lakhs in 1958. I will not quote 
the other figures, but similarly there are other 
figures. I would, therefore, urge upon the 
Government not to try to push means which 
have not been tried or which have not worked 
successfully, supplanting that which has stood 
the test of time and which has worked very 
successfully in this country. 

DR. A. N. BOSE (West Bengal): Mr. Vice-
Chairman, it is right that our President began 
his Address with a reference to the menace on 
our northern frontier, which has been a worry 
all over the country. It was assuring to hear 
from him that measures, diplomatic and 
defensive, were going to be adopted for 
containing this menace. It was heartening to 
be told that defence production was being 
stepped up, that the National Cadet Corps and 
the Territorial forces were going to be 
expanded and that there was   going  to   be   a   
bigger  allocation 

in the Budget for defence purposes. But these 
are not enough to allay the anxiety of the 
country; much more is needed. In the first 
place, our whole frontier has got to be 
surveyed and mapped in every detail. A few 
months back there was a fling in the foreign 
Press that nobody knew exactly where our 
frontier lay. There is some substance in this, 
because we ourselves have created this 
impression by our tacit acquiescence in the 
occupation of thousands of square miles of 
our territory by China. We have been 
responsible for creating this feeling that the 
exact location of the frontier is not known. 
What has got to be done is to draw the exact 
line, to spot every ridge and watershed 
mentioned in our State papers, and this being 
done, we have to connect the hinterland with 
the frontiers by means of a network of roads. 
This is highly expensive no doubt. We have to 
fight against the terrain, against geography. 
The terrain is in favour of the Chinese, it is 
opposed to us. The Prime Minister had rightly 
reminded us that this border which had been 
dead had lately become a live border and that 
it was destined to remain so, not for some 
years, but for hundreds of years. So we have 
to fight against geography, against nature, at 
whatever cost, and make a long-term plan for 
connecting the entire border with the 
hinterland of the country by a network of 
roads, and also by constructing air-fields 'at 
the appropriate places. The borders of Ladakh 
area are more than a hundred miles away from 
Leh, and I do not know whether any road 
connections have been made between Leh and 
the set borders. 

Sir, after this has been done, the next step is 
to raise the morale of our people. How? I 
should suggest that we take courage in both 
hands, trust the people and the hillmen in the 
borders, give them training in arms and equip 
them with arms at the shortest possible notice. 
Sir, it is not possible to pile up armaments ad 
infinitum; it is not possible to run an 
armaments race with powerful    coun- 
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neighbour; there is a limit to armament and 
we have to make up this deficiency by raising 
the morale of the people, by training our 
people, I mean universal military training for 
every adult person, particularly in the frontier 
regions, and preparing them for the defence of 
the country. Sir, I am not going to create a 
scare. My purpose is not to create a psychosis 
of war; far from it; but the people have to be 
aroused to a sense of urgency. 

It is unfortunate, Sir, that the House was not 
taken into confidence when the areas on our 
border were occupied by the Chinese. Many 
things are still done which are not brought be-
fore this House, very often on grounds of 
security. I do not know how far this plea is a 
valid plea, but it happens very often that 
things which are not given to us, things with 
which this House is not trusted, nevertheless 
go beyond the Himalayas to the other side. 
Sometimes, the Press is ahead of us. The Press 
has more information than the Parliament. A 
few weeks ago our Defence Minister went on 
an inspection of the defence arrangements on 
our frontiers. It was very good; it was also 
very good that this news along with the places 
he visited went into the Press along with the 
photographs of our Defence Minister taken in 
a very dramatic pose. I welcome the news and 
I welcome the publicity, because the people 
should know that our Defence Minister is up 
to the job, that he has taken our defence very 
seriously—the people should know that; 
nonetheless, Parr liament also should know 
that; Parliament also should know the places 
he visited and the security measures— I do 
not mean every detail thereof— but in broad 
outline the measures which are being adopted, 
at least before they are published in the Press; 
let Parliament be taken into confidence at least 
to the same extent as the Press. 

Sir, the President has also referred to 
diplomatic measures that are being 

adopted to curb the aggression from the north. 
Obviously he means the steps being adopted 
to bring the pressure of world opinion on the 
Chinese, these steps being adopted to isolate 
China and show her up in regard to her 
aggression on our north. That is quite good, 
and it is good to know that India has earned 
quite a large measure of public support from 
abroad. But, Sir, I cannot reconcile this line 
with India's advocacy for the admission of 
China in the United Nations. I am afraid, Sir, 
we have not realised the full implications of 
this advocacy. As soon as China becomes a 
member of the United Nations, she will claim 
the permanent seat in the Security Council—
that is according to the Charter—and India 
will have no reasonable grounds to oppose 
this claim, because Formosa is not China; 
People's China is the real China. According to 
the Charter, if People's China becomes a 
member of the U.N.O., she has a rightful 
claim to the permanent seat in the Security 
Council. As soon as she gets that seat, she is 
in a vantage point. She has the right to veto; 
she will have the right to block any resolution 
or any enforcement action that may be 
proposed to be adopted, that maybe prejudicial 
to the interests or policies of China. Of course, 
there is the way to get the thing discussed and 
passed in the General Assembly; there is the 
provision that when the Security Council is 
stultified by the exercise of veto, the General 
Assembly may meet on its own initiative and 
may adopt certain measures including 
enforcement measures. But, Sir, it is a long-
drawn process. On the other hand, if China is 
kept out of the United Nations, that does not 
rule out any enforcement action against her, 
should such a situation arise. Action was taken 
by the United Nations against North Korea 
when she committed aggression on South 
Korea, although she was not a member of the 
United Nations. Of course, China is not North 
Korea, action against China does not mean the 
same thing as action against North Korea, but 
then these difficulties are not obviated, on the 
other hand rather 
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much more aggravated if China is brought 
within the United Nations and given a 
permanent seat in the Security Council. 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) : Two minutes more, Dr. Bose. 

DR. A. N. BOSE: Sir, whatever time I take 
may be deducted from our quota. 

I appreciate, Sir, that much good work has 
been done towards enlisting moral support of 
the European countries in favour of India, but 
I am sorry to point out, Sir, that we have badly 
neglected our neighbours. While our relations 
with Pakistan have been improving, we have 
not yet approached Indonesia, who has her 
quarrels with China, and we could not keep 
Burma on our side, who made up her 
differences with China without any reference 
to India. Nepal is sitting on the fence for 
obvious reasons; she is afraid of casting her lot 
with her southern neighbour. We have very 
badly lowered our stocks by allowing 4,000 
square miles of our territory to be occupied 
while we were sleeping. It is obvious, Sir, why 
these small neighbours should not dare to 
identify their fate with India. I submit, Sir, that 
even now there is time to repair the past 
mistake, to adopt a bold policy and to infuse 
some confidence in our neighbours and to 
build up a common policy, defensive and 
diplomatic, comprising all the countries of 
South Asia. 

Sir,   I   shall  now  make   some  brief 
reference   to   the   internal   situation. The      
President's        Address      gives us a very 
bright picture.      We 3 P.M.are told that after 
the Third Five Year Plan, the national income 
will be doubled, the per capita income will rise 
much higher, etc., but we are not told how far 
this prosperity will be brought to the common 
man, how far the increased national income 
will be brought to the lower income levels. 
Have we made any survey as to what extent the 
rising income is going to these lower levels? 

How far the poorer people have improved 
their conditions not merely by increasing their 
monetary earnings but also by getting more 
goods and commodities? How far the rise in 
the national income has been reflected in 
making more goods and services available to 
the poorer man? That is the criterion. If 
income has been rising, prices also are rising. 
Rising prices are chasing rising incomes. The 
unemployment position is getting worse. The 
position of landlessness is where it was and all 
these are, according to the confession of the 
Planning Commission themselves. Among the 
four objectives of the Commission there was 
reduction of economic disparity. Have we 
made any advance on that line? 

Then, about the talk of corruption. Much 
worse than the actual volume of corruption in 
the administration, is this talk, this wild talk. 
These talks about corruption are shattering the 
faith of the public in the administration, and 
that is much worse than the actual extent of 
corruption. Nobody can say, at least I cannot, 
the actual volume or the extent of corruption 
that is prevalent in the administration. So, I 
think, not to satisfy a grouse, not as a sop to 
the Opposition but to maintain its own 
reputation, in its own interest, to vindicate its 
own honour, the Government should accept 
the proposal for the setting up of a judicial 
tribunal to look into every case of corruption 
and malpractice. 

Sir, I conclude with a few words about the 
Plan. Nobody denies that great achievements 
have been made. Plants have been set up for 
producing steel, cement, fertilizers, electricity, 
machine-tools, etc. Big irrigation projects 
have been completed. But for whom? These 
things could have been done by a contractor. 
Is this State a big contractor only entrusted 
with constructing certain plants? The State is 
expected to do much more. It has to evoke the 
enthusiasm of the people. Unless  that is done, 
the whole planning structure is sure to come to 
grief some day. It is unfortunate that we have 
started build- 



469    Motion of Thanks on    [ RAJYA SABHA ]    President's    Address        470 
[Dr. A. N. Bose.] ing up our socialism and 

democracy from the top and not form the 
bottom. Much has been said about Panchayat 
Raj but in practice it is but a fiction. Is 
Panchayat Raj a reality? Have Panchayats 
been given any power, responsibility and 
funds? We should take courage and start 
planning from the village at the initiative of 
the villagers themselves. Thus alone can we 
create these contents of democracy and 
socialism to which reference has been made in 
the President's Addres; but  which have been  
sadly missing. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR (Madras): Mr. Vice-Chairman, 
Sir, much has been said and in the few 
minutes that are left to me I would like briefly 
to reply to one or two points raised by the 
other side and to say what I feel is important 
in the present context of this country. 

Sir, we watched when Mr. Bhupesh Gupta 
spoke on the President's Address and we 
sought to find some change of mind in the 
Communist Party. For their recent experiences 
in Kerala, for the complete rout that they have 
had, if I may say so very humbly, the greatest 
contributory cause has been their attitude 
towards the Chinese border question. I had 
hoped that they would have learnt better after 
this experience but there are some who learn 
very slowly. Reference was made by Mr. 
Ganga Sharan to certain speeches of the 
Defence Minister. It is not for me to speak, to 
defend or explain that speech. That must come 
from higher quarters. But I should like only to 
say that the vary strong reference that has been 
made in the President's speech to the Chinese 
question is itself a guarantee that that question 
is receiving a great deal of attention at the 
hands of the highest in the land. Now, times 
are different to-day from what they were about 
50 years back. War or peace—it is now 
totalitarian. Time was when battles were 
fought by the armies in the front but to-day 
war means that not only the man in 

the front but every worker in the fields, every 
craftsman in the factories, has to do his job 
and so, in war or in peace, the greatest forces 
of progress are in the tremendous good 
atmosphere that we should maintain for the 
progress of the country. I would like to refer 
to page 2 of the President's  Address wherein  
he  said: 

"Defence, however, is effective only with 
national unity and strength. Our economic 
and industrial advance, the gearing of our 
production and our plans to greater 
endeavour and larger and speedier results, 
which will enable the country to make 
available to itself the means and the 
resources for modern defence and, at the 
same time, help the nation to become strong 
and disciplined, can alone render her 
secure." 

Reference has been made in certain 
newspapers about the good offices which some 
of the countries may use in this matter. To my 
mind, all help is welcome wherever it may 
come from but the main guarantee of our peace 
will be the development of our strength. If we 
are strong, if the nation is absolutely sound, if 
we have within ourselves the strength to 
defend and the scientific and technological 
development that is needed to support it, it is 
only that and that alone which is a guarantee of 
our strength, of our peace and of our freedom. 
So, while we should leave aside these matters 
and negotiations to be decided by the Prime 
Minister and by those who have this respon-
sibility in their hands, for us the main thing is 
not to give merely advice, because that advice 
has been often given and nothing new has been 
given to-day, but it is for everyone of us to put 
in our efforts to strengthen ourselves in every 
aspect of our national life. For that the greatest 
co-operation of all the people of this land, of 
all the parties, we want. It is up to us to 
examine what it is that constitutes a high 
national character and integrity, what it is that 
will inspire the people from top 
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to  bottom if we are to be strong as a nation.     I  
would  like to     mention these  and would    
like    to    examine what  it  is   that  we   
should   improve and what it is that we should 
supply to   the   national   element      which   is 
very much needed to-day.   The maintenance  
of  a  high national  integrity and strength will 
involve high devotion  to work,     purity of  
administration, opportunity to everyone to con-
tribute his best towards the progress of the 
nation, a socialistic pattern of society  which     
will     narrow     down differences     between   
man  and   man and create  opportunities  for  
men  of merit  to    rise  to    positions.   To my 
mind, if we provide for these aspects of our  
national  life,  then  our  country  becomes     
tremendously     strengthened.   It is unfortunate 
that   certain trends that we have seen in the 
near past have been very painful to us. A 
speaker  before  me     referred  to  one aspect 
of the matter.    In Uttar Pradesh  alone  three  
universities     were -closed    because   there   
were   strikes Some of them have opened, but 
after a very long-drawn struggle.   Is it not up to 
us to examine the cause for all this?    Is it not 
up to us to examine ourselves also and find out 
what made those strikes possible?    Not    only 
in U.P.   but there     have     been  similar 
strikes   in   the     recent   past   in   the South, 
for example the firing in Mysore just a few 
weeks back, in Rajas-than for example, in 
Annamalai University and so on.    So it is not 
as if they are confined    to any   particular area 
though they may be very much in evidence in 
particular areas.    It is up to us to examine what 
is the reason for these strikes.    We say there is 
demoralisation among the students. We trace 
this  demoralisation to teachers.     Even  the     
previous  speaker said,     and  I think rightly  
said,  that this is due to the lack of proper tea-
chers in our universities  and that is responsible 
for this lack of idealism, this  lack  of  unity,  
lack   of  cohesion among the students.    But 
what about the merchants   and other classes? 
Sir, we know that the sales    tax reports have  
shown   that  there  is   as   much evasion of 
payment of sales    tax as there is payment of it.    
Go anywhere 

and go to any merchant. He asks you whether 
you want the thing with bill or without bill. If 
it is with bill there is one price and if it is 
without bill there is another price quoted. 
Why is it so? That also shows another aspect 
of our national life which requires a great deal 
of attention and improvement. 

Now let me come to Government servants. 
Ask any Deputy Secretary who is in charge of 
affairs either here or anywhere else. What is 
counted is time spent and not the amount of 
work done. Everybody says the quality of 
work has deteriorated.    Why? 

AN HON. MEMBER:    Frustration. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: He says "frustration". It is up to 
us to find ways and means to avoid this 
frustration. We need not wait till things come 
to a crisis. 

AN HON. MEMBER: People have 
committed suicide. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: Sir, recently there was a strike in 
the Air India International. Under the law or 
iregulations, at least fifteen days' notice 
should have been given, but nothing was 
given. The strike happened and later on, when 
the strike was withdrawn, the Government 
very nicely and very graciously said that the 
strike days would be converted into leave, 
casual leave which is allowed. Sir, these are 
evidences to show that something is not well. 
They are people who receive payment of 
nearly Rs. 3,000 a month, about Rs. 2,000 to 
Rs. 3,000, very highly-paid staff. They are not 
like peons and other low-paid staff. They are 
very highly    paid    persons. 

People speak about corruption. I do not 
believe that in the higher ranks of our services 
there is very much of corruption. The higher 
ranks of our services are good; they are still 
quite pure.    But in the lower ranks, 
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a variety of causes, it is almost universal. If 
this is the condition in which we live, how are 
we to build up national solidarity which is the 
basis and foundation of our strength? To my 
mind, Mr. Vice-Chairman, we should do 
something more than merely speaking. We 
should do something more than merely 
passing laws. We must go into the vitals of 
this question. 

To me the steps that we should take in this 
direction are few and not very difficult. India 
is a land of castes. Previously we had the 
Brah-mana, Kashatriya, Vaisya, Sudra castes. 
But today we are abolishing these old castes 
and creating new ones. There are the 
Ministers, the Members of Parliament and so 
on. Yes, we are a separate caste, asking for 
separate privileges. 

SHRI BHUPESH GUPTA: What caste  an  
ex-Minister  belongs   to? 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: The administrator comes first 
and as the lowest comes the man who 
produces. The reason for the national fall in 
this country was that the man who produced, 
the Sudra, was put lowest. Those who 
remained quiet, men with leisure and so on, 
they were on the top and the result was 
national degeneration. There was degeneration 
because work was not treated with dignity. 
Work was not respected. Even today the trader 
is the richest man. The producer, the 
agriculturist, is the poorest man, living from 
hand to mouth. I say if we really are to have a 
socialist pattern of society, these differences 
must be closed down. The average national 
income even today is about Rs. 200 or Rs. 
300, but there are incomes of Rs. 3,000 and 
Rs. 5,000 also. That difference, that gap, must 
be closed. 

Not only is there difference in these pays, 
but also in the way of life. In Russia the 
people live alike and that brings about some 
kind of a unity. Children going to schools 
have the same dress and that brings 

about unity. There is solidarity in that, in that 
uniform. But here, Mr. Vice-Chairman, all 
these various new castes are there, each 
claiming its own privileges. Recently 1 heard 
of an incident in Bombay, in the Indian 
Airlines. Well, the term VIP is a very big word. 
In this country men honour a man for the post 
or job he holds, not the man himself. Recently 
we heard of an incident, a very bad incident 
which mars public life, which mars anybody's 
Ufa I say these privileged classes, all these pri-
viliges, must go and we must learn to live 
together. But everybody wants separate and 
easy and better treatment. Abolish all that and 
do away with different treatments. There must 
be closing up of the salaries and the creation of 
an atmosphere of integrity where the really 
honest man is respected as also the man who 
produces. One thing we must remember, Mr. 
Vice-Chairman. Read the history of any nation 
in the world, read the facts about any nation in 
the world, and you will find that wealth is not 
produced by administrators. Food is not 
produced by administrators. Cloth is not 
produced by administrators. Chemicals are not 
produced by administrators. Everything that is 
necessary for our national life is not produced 
by adminstrators. But here the administrator 
pushes every- ' body out. Unless we learn to 
respect the man who really produces, we 
cannot improve. Today no producer in the 
country would go to an office. He is not 
respected. Sir, I think we must create a pattern 
of society in which the producer is respected, in 
which the man of integrity is respected and for 
this, Mr. Vice-Chairman, we must have the 
abolition of the privileges and the closing up of 
the ranks, of the differences between the low 
incomes and the huge incomes. 

Sir, we have been talking very much about 
raising the standard of life. Yes, I want to 
raise the standard of life of our people. But 
what is it actually that is meant in this 
context?   Does it mean having a radio, 
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going to the cinema every alternate day? In 
many families I hear they save on their meals 
and then buy clothes and go to cinemas. Sir, 
we want a new message to go forth, the 
message of low living and high thinking. I 
want that message to permeate in our lives, in 
the life of Parliamentarians here and the Min-
isters, because the man in the street, the 
ordinary man, needs that. In the old days 
Gandhiji was an example to everybody. They 
all copied that example. After all heroism 
counts. People copy those whom they think to 
be big. Today who are the big men whom the 
students can copy, whom the officers may 
copy? There is a hierarchy. I say, Sir, 
simplicity of public life, simplicity of 
personal life, is as important as personal 
integrity. 

I would submit, Mr. Vice-Chairman, that 
these are points to ponder over and to be acted 
upon. These are very difficult things. I do not 
say they are easy. But just as we pre planning 
for these big projects, just as we have been 
trying to have these big plans and projects, for 
other things also we must sincerely try and set 
about avoiding these privileges and these 
differences so that men may be inspired. Sir, 
we have done much in the past and I want this 
country to do much more in the future and 
God willing, we shall do so. 

PROF. DR. RAGHU VIRA (Bombay): Mr. 
Vice-Chairman, I rise to support this Motion. 
The President has given us a lucid survey of 
the events of 1959 and a dignified statement 
of our position. 

THE VICE-CHAIRMAN (SHM AKBAR ALI 
KHAN) : I think you better leave it to the 
choice of the speaker himself. 

SHRI H. P. SAKSENA: We are concerned 
with his speech, Sir. We want to hear him 
speak in Hindi. 

SHRI D. A. MIRZA (Madras): He speaks 
very well in English, Sir. Let him continue in 
English. 

THE VICE-CHAIRMAN       (SHRI 
AKBAR ALI KHAN) : Dr. Raghu Vira, you 
decide yourself and go on in whatever 
language you are pleased to speak. 

SHRIMATI      YASHODA REDDY 
(Andhra Pradesh): He was already speaking 
in English. 

THE      VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : He can make up his mind 
again. 

 
THE      VICE-CHAIRMAN (SHRI 

AKBAR ALI KHAN) : Mr. Rajabhoj, you have 
no right. You must understand that the 
speaker has full choice and independence to 
speak in any language he likes. You cannot 
impose anything on him, especially on a 
Professor and a senior Member like Dr. 
Raghu Vira. 

PROF. DR. RAGHU VIRA: Sir, I had been 
practically always speaking in Hindi and I 
believe that I speak with greater freedom in 
Hindi than I do in English and yet on this 
problem, I would like to express myself in 
English. I shall apologise to my Hindi friends 
and my apology is a sincere one. I hope to 
make up for my lapse on some other 
occasion. 

The President's Address was a luc'd survey 
and I think I would be in a position   to  
support  almost  each  and 

†[ ] Hindi transliteration. 
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has been uttered by our worthy President. The 
Hindi version was fine example of chaste and 
refined Hindi, worthy of India's premier 
national language; only here and there I found 
a few jarring expressions. I shall refer    to   
one    of   them:    Here   is: 

 
How much it jars on the ears of a Hindi writer 
can well be imagined. How is this to be made 
clear? I could make it clear only by giving its 
corresponding English version. Instead of 
using the English ■version "Statutory non-
lapsing shipping development fund", if we 
were to have a form corresponding to the Hindi 
version that I have read, it would be like this:   
"Statutory  development 

 
(Laughter). That would be the counterpart. I 
have not said it with light heartedness; it is a 
serious matter. 

Next I come to the problem of India's 
defence. Many friends have spoken about it 
from both sides of the House. Deep in my 
mind is concern over our neighbour's dreams 
and intentions, our neighbour China, because 
these dreams and intentions affect us, affect 
us, maybe, fatally. Mr. Mao delivered a 
marvellous speech saying, "The Eastern wind 
is conquering the Western wind", and West 
includes India. India is to the west of China 
and in Chinese literature, India has always 
been referred to as a Western country. The 
famous book, Si-yu-ki of Hiuen Tsang refers to 
India as the Western land. When I mentioned 
this to some of our responsible persons in the 
country, they said that these were all wild 
statements. I thought so too but. no, Sir, as the 
Germans say, "Nein, es sind keine leere trau 
me", they are not empty dreams. These dreams 
of Mr. Mao are based upon concretisations, 
upon the organisation of 71/2 lakh villages into 
26,000 militarised communes where as I men-
tioned last time, there was compulsory 

total conscription.   The    words "total 
conscription" are unknown elsewhere. 

On December, 25, 1954, Mr. Mao opened 
two roads of happiness (or, as the Tibetans 
have described them, two roads of 
annihilation) ten to twelve thousand feet 
above sea level, 1300 to 1400 miles long. 
These roads were opened to Lhasa, and 
subsequently to the Indian frontiers across 
glaciers and swamps, drifting sands and 
precipices, Sikang to Lhasa and Shining to 
Lhasa. We went on looking with stony eyes, 
our hands remaining limp. Then came the 
third road which was not advertised in India, 
Urumchi to Kash-garh to Karakorum. Then 
came the fourth road from Karakorum to 
Rudok through Aksai Chin, cutting through 
our forehead. Along these roads came the 
arsenals and caravans of armed might. These 
are the dreams of Mr. Mao and they are being 
made concrete. The first victims were the 
Tibetans. We looked on, Mr. Panikkar Is 
sitting here; he has had something to do with 
the affair. Now, the Tibetans are being 
eradicated. It is not just a liberation of people 
but it is eradication of a whole civilisation, of 
a whole way of life. As far as India is 
concerned, a buffer State was removed. 
Lithang, Bath-ang, Tachienlu, Chando—
mention any town in Tibet. It was 
overwhelmed by armies whose number was 
greater than the number of people living in 
that town. Now, they are being colonised by 
the Chinese numbering five or six times the 
residents. 

Then came the rape of our own frontier and 
the making of brazen demands on our 
territory. India is disgraced in the eyes of Asia 
and the rest of Asia has been overawed. I 
would not say that we have been overawed. 
Two thousand years of Chinese aspiration of 
the Middle Kingdom, treating everybody 
round about as a barbarian, is now given 
military sanction. We say that China has 
betrayed friendship. 

Now, that is not how China views the   
matter.   Mao    says—I   have   a 
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minor poem here—warning    Southern Asia 
and the world: 

''I am coming, Prepare if you can To 
welcome if you can To resist if you can; 
I shall liberate    you from    your 
freedom fevers." 

And now, Sir, comes the news that 
Urumchi is preparing to explode her first 
atomic bomb of Hiroshima size by the end of 
1960. Is it true? The British and the French 
are disposed to believe it. Sir, China is not 
afraid of a clash with us or its outcome •while 
we, on the other hand, are mighty afraid of a 
clash. This unilateral fear of clash and what it 
will bring to us can just be imagined. 

Now, let me convey to you another side of 
the Chinese picture—the intra-party power 
relations and their possible bearing on the 
Indian situation. On September 17, 1959, 
Marshal Lin Piao, an honoured name in 
Chinese military history, replaced Marshal 
Peng Te-huai, the right hand man of Mao, as 
Minister of Defence. With this change it has 
been assumed—and I think correctly 
assumed—that the power of Mao in the Army 
has gone down and the power of Liu Shao-chi 
has gone up, and this is in better 
synchronization with Moscow's line. If Liu 
Shao-chi is better in line with Moscow, that 
perhaps may help us in solving our problem 
too. But no; it is only one side of the picture. 
On the other side, there has been during his 
period an increase of one million soldiers, 
deployed in Manchuria, Inner Mongolia, 
Sinkiang or Chinese Turkestan and Tibet. 
How far these figures are correct, I cannot say 
and I have no means of verifying them. 
Another development as a result of the com-
ing in of Lin Piao is the greater cooperation of 
Russian scientists to help the Chinese to leam 
and make the atomic Bomb. 

There is another thing which will interest 
all of you and it is about the 

small boundary strip between China and 
Afghanistan. I find in this map issued by 
China   .   .   . 

(Displays a map) 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: You cannot make a speech 
through the map. 

PROF. DR. RAGHU VIRA: But it will give 
you some idea. 

THE      VICE-CHAIRMAN (SHBI 
AKBAR ALI KHAN) : There are people who 
would not be able to see and it will create 
confusion. You finish your speech and you 
can hang it somewhere. Then they will see. 

SHRI BHUPESH GUPTA: Sir, I suggest 
that the map may be laid on the Table of the 
House. 

PROF. DR. RAGHU VIRA: I cannot spare 
that. You can come to me and see. 

This is that small portion, which is shown 
here in this map issued by the Chinese in 
1956 as a boundary between China and 
Afghanistan. This small strip. 

SHRI N. M. LINGAM (Madras): Like an 
appendix. 

PROF. DR. RAGHU VIRA: Yes; this 
appendix-like portion is now omitted in the 
1959 map issued by the Soviet Government in 
the Malaya Sovets-kaya Entsiklopediya, 1959, 
Vol. IV„ page 817. This matter is very 
serious, whether China is going to have a 
boundary line with Afghanistan and thus have 
a window on the Middle East. This matter has 
been taken up by Lin Piao with the Soviet 
Government and he hopes to succeed. 

Now, as far as we ourselves are concerned, 
may I say that we are prepared for the best 
only? We are prepared for peace; we are 
prepared for trade contracts; we are prepared 
for wielding the bhiksha bowl; we are 
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prepared for conferences below the summit, 
but are we prepared for the worst? We have 
put all our eggs in one basket, the • peace 
basket. Our o;her baskets are too small. 

We have our friends. We do have our 
friends but we have no military allies. Now, 
let us see what our friends are doing. 

One of our great friends is tbe Soviet 
Union. We cherish our friendship with the 
Soviet Union. We welcome all guests from 
the Soviet Union and we look up to them for 
help and it is true that Russia is helping us. 
But it is Russia that has helped China in the 
building of these strategic roads and most of 
the topmost engineers who built these roads 
have been Russians. The Chinese arsenals are 
being fed by the Russians. Ten-ton trucks are 
being supplied by the Russians. Atomic 
bombs are being prepared by the Russians for 
the Chinese and the Chinese are being trained 
in that art. They are being helped with 
machines, with know-how and with materials. 

Now, we come to America, another great 
friend of ours. She has filled our bhifcsha 
bowl from time to time. We are grateful for 
that but is she not helping Pakistan to build up 
a force which would be adequate to meet the 
Soviet and the Chinese power in that region? 
And, according to the latest reports appearing 
in the Press, Pakistan will use the latest atomic 
weapons if need arises, in this region. During 
previous years we have protested violently 
and persistently to America but now even our 
protests have stopped. Will the economic help 
that is given to us by America be sufficient to 
buy all that we require as military weapons 
from other parts of the world even if they are 
available? 

We have another friend in Nepal, our blood 
brother. But have we not left Nepal to her 
own fate as far as China is concerned? Have 
we not pushed Nepal to the front and  said, 

'Go and tackle China yourself just as Burma 
has done'? With Burma, China has signed a 
contract for ten years but liberation armies 
can still operate against all contracts. 

Then there  is  Cambodia.        Prince 
Norodom,   Prince was      here 
some time ago to discuss his problems and to 
see if we could help him to solve his 
problems. I do not know if he went away 
satisfied or dissatisfied. I have no knowledge 
of that but only one thing I know that he went 
to Paris and declared that if his friends did not 
help him to solve his country's problems he 
was going to find shelter somewhere else, that 
is, in the Chinese lap, not in the lap of India. 
We have not given our lap; we have not em-
braced him. So China is stealing away and 
will steal away our Asian friends and with a 
little imagination she can neutralise even 
America and Russia to a considerable extent. 
Russia's good words are for us but Russia's 
good weapons are for China. To keep peace 
between India and China, there is one 
condition and that is the re-establishment of 
Tibet as a sovereign State as she was between 
1912 and  1950. 

(Time bell rings) 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) : I have already given five minutes 
more to you, Professor. 

(Time bell rings) 

PROF. DR. RAGHU VIRA: Just one 
sentence, though I have many things to say. I 
cannot refrain myself, in the end, from  
quoting the Bhagavad 
Gita:~ 

 
SHRI P. N. SAPRU (Uttar,Pradesh): Mr. 

Vice-Chairman, we are grateful to our 
respected President for his lucid survey of our 
international and domestic situation and for 
drawing our attention to the tasks  that lie 
ahead 
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of us. In his opening remarks he has drawn 
attention to the legitimate and widespread 
resentment that the people of this country feel 
regarding the incursions into parts of our terri-
tory across our traditional and well-understood 
borders. He has correctly said that they 
represent a disregard by China of the 
principles which have been mutually agreed to 
between us. The President has assured us that 
his Government has taken prompt and 
calculated measures, both defensive and 
diplomatic, to meet the threat to our 
sovereignty. Some of our Members, notably 
my friend, Mr. Bhupesh Gupta, have 
expressed the view that he should not have 
described the Chinese action as a 'breach of 
faith'. 1 am not able to appreciate or under-
stand the point of view of Mr. Bhupesh Gupta 
who seems to think that his country can never 
be right. Assuming that China feels that there 
is a border issue and that there is a case for a 
revision of our traditional borders, what was 
the proper attitude for her as a friend to adopt? 
Surely unilateral action involving seizure of 
territory belonging to us can only be-described 
as a method of force and cannot be regarded as 
the proper method of settling international or 
border disputes. It is not the border issue, but 
the manner, the mode, the method in which it 
has been raised by China which is truly 
disturbing or annoying. It is a method 
calculated to shatter one's faith in the plighted 
word of the other country. It is a method which 
we regard as inadmissible in dealings between 
two neighbouring countries whether big or 
small. We have taken our stand against this 
method. This does not mean that we should 
immediately adopt a warlike attitude towards 
our neighbouring State of China. The border 
between India and China is a permanent one. 
We cannot, as was emphasised by Mr. 
Panikkar in the speech he delivered in the 
House in the last session, change the facts of 
geography or history. For the first time in the 
history of this country, this country has to face 
a big neighbour.   Obvious- 

ly both China and we have to live together. 

[THE VICE-CHAIRMAN (PANDIT S. S. N. 
TANKHA) in the Chair] 

The method or the way to solve this 
dispute is by negotiation and displo- 
macy. The President is, therefore, 
right in hoping that it would become 
possible for us by diplomacy, by 
measures which do not involve sabre- 
rattling, to convince China that it is 
to our mutual interest to settle this 
dispute amicably in accordance with 
the treaties, customs and usages that 
have governed sovereignty over these 
territories for more than a century. 
We can trust our Prime Minister, who 
knows the international situation very 
well, to take appropriate action 
regarding this matter. Obviously it is 
not wise to talk, as Shri Ganga Sharan 
Sinha seemed to do yesterday, in terms 
of ultimatums. That is not the lan 
guage of diplomacy. Wisdom de 
mands that we should be ready to 
talk and negotiate when a suitable 
opportunity occurs—and I emphasise 
these words "suitable opportunity"— 
regarding the dispute with our 
Chinese friends. What I am suggest 
ing is emphatically not appeasement. 
What I am suggesting is, I submit, a 
policy dictated by commonsense and 
by those principles which are dear to 
us in our dealings with other coun 
tries. What I am suggesting is some 
thing which is in the mutual intertsts 
of both India and China, for both 
these countries are under-developed 
countries. They need long times of 
peace in order to give to their peoples 
a worthwhile standard of living. We 
are glad that China has made remark 
able progress during recent years, but 
she has got to go a long way yet 
before she can be said to be a truly 
great power. There are 
gigantic tasks that lie 
ahead of us both in the present and in the 
future. We should not dissi-Date our energy in 
fighting shadows. We cannot dissipate our 
energy in auarrels which do nobody any good. 
The   pressure   of  world   opinion   will, 
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itself felt. How much easier would it have 
been for us to have this question settled 
amicably had China been a member of the 
United Nations. Dr. Bose in the speech he 
delivered today almost seemed to delight in 
the fact that China was not a member of the 
United Nations. I feel sorry that that is the 
viewpoint from which he has approached this 
question. Maybe a China which was a 
member of the United Nations would have 
been less bellicose than a China which is not. 
The Prime Minister is, therefore, right in not 
laying down inflexible conditions for meeting 
Mr. Chou En-la i. A meeting today will do no 
good, because the points of view, as vealed in 
the correspondence which was released in the 
press and published some time back, reveal a 
wide divergence. This does not mean that we 
should rule out a meeting between the two 
great Prime Ministers for all time. 

We nave settled our border disputes with f-
akistan and that is something to be really 
happy about. I hope that this settlement will 
lead to a 'no war declaration' between the two 
countries and that will be a more effective step 
in vne direction of improving relations 
between the two countries than any joint 
defence alliance evolved by us. We heard in 
this country the other day a political party 
advocating that there should be an alliance 
between the countries of South East Asia. No 
one has actually suggested that in this House 
as far as I remember, but Dr. Bose very nearly 
came to suggesting that. I am not sure that the 
countries of South East Asia wish to enter into 
any such alliance. I doubt very much whether 
Burma would, after her recent settlement with 
China, desire to enter into any such 
arrangement. Any move on our part in this 
direction is bound to be very much 
misunderstood by our neighbours. They are 
highly sensitive. They will think—and who 
will say that they are wrong in saying?—that 
we are playing power politics. 

One of the basic principles of the policy of 
non-alignment is that countries should cease 
to think in terms of power politics. We cannot 
abandon this basic stand. It is our adherence to 
this vita] principle, to this highly ethical 
principle, which has given us-a high status in 
the international world. It has given us a status 
as a force making for peace. The , visits of 
President Eisenhower and Prime Minister 
Khrushchev whom we are glad to welcome, 
are a testimony to this fact. Apart from this 
basic objection, such an alliance will not add 
to the defensive strength of the South East 
Asia region. It will be in the nature of things a 
sort of subsidiary alliance, a type of alliance 
which helped Lord Wellesley to build up the 
Indian Empire and assure the para-mountcy of 
the British Crown over it. It will bring us into 
the vertex of the cold war at a time when the 
world is thinking in terms of ending this cold 
war. Those who talk like this are obviously 
opposed to the very principles of non-
alignment. Let there be no mistake about it. 
They cannot expect us to give up something 
which we hold dearer than life itself. The Pre-
sident has assured us that his Government is 
not un-alive to the necessity of organising our 
defences. Our defensive strength lies in our 
national unity and solidarity. More particular-
ly it depends upon our industrial and 
economic potential, and it is to the building up 
of our economic strength by the collective 
effort of the community that we must address 
ourselves. 

The Defence Ministry should not become 
what the red rag is to the bull. The Defence 
Ministry and the Government of India are 
entitled to the cooperation of all the people in 
the task of defending this country. That brings 
me to the task of our economic planning. 
There are parties today which question the 
very basis of out planning. They would like 
the coimtry to go back to the days of Adam 
Smith, Jeremy Bentham and Ricardo. They 
equate freedom with absence of all restraints.     
Obviously     there  is     no 
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meeting ground between us and them, for we 
believe that the interventionist State has come 
to stay. Without much State aid, much 
planning and even control—I emphasize this 
word 'control'—of the productive and dis-
tributive resources of our counlry we cannot 
march ahead. We should be prepared for some 
regimentation. In order to provide 
employment and decent standards of living 
for our toiling millions we have to establish 
an equilibrium between our production and 
our population. We have to ensure that our 
Third Five Year Plan is a big, a wise and a 
comprehensive one. We have to so arrange 
matters that it may become easier by working 
for it to usher in the Fourth, the Fifth and the 
Sixth Five Year Plans. Possibly this planning 
will involve us in heavy taxation, I hope only 
in heavier taxation for the rich. I hope that the 
taxation will be so arranged that it will fall on 
those who are able to bear it, that it will fail 
on those who are more fortunately situated in 
life than others. There is room for a private 
sector in a socialised economy. But let there 
be no mistake about it. The private sector 
cannot be' our master or our dictator. Control 
over the investment policy of. the country has 
to reside in the community. 

I would like to say a few words about 
corruption. It has become fashionable with 
our people—because there is nothing else to 
attack so far as this Government is 
concerned—to talk of it very lightly. They 
give a picture of this country which is com-
pletely untrue to life. They think that it is 
seething with corruption. They are doing the 
country by this kind of loose talk immense 
harm. They are seeking to destroy the faith the 
people rightly repose in the democratic 
process. They are holding up the ideal of 
General Ayub Khan. A permanent corruption 
tribunal may well paralyse the administration. 
I do not think that it would be constitutionally 
proper to have a permament corruption 
tribunal. This tribunal will be subject, unless 
you change the Constitution, to the 
supervision of the 

High Courts under articles 226 and 227 of the 
Constitution. Anyone who has a grievance 
against any person will rush to this permanent 
tribunal. Action will become impossible on the 
part of any administrator. Administrators will 
find it impossible to carry on their work in that 
atmosphere. A permanent tribunal is, I suggest 
in all sincerity, incompatible with the rule of 
law as understood in democratic countries 
which have a system of responsible 
government. In our penal laws, in our anti-
corruption laws, we have effective remedies 
for dealing with specific acts of corruption. I 
should like a resort to be made to these laws. 
Our ordinary law of corruption can be 
strengthened. I am not against that, but I am 
definitely against a permanent corruption tri-
bunal. It was said by Mr. Bhupesh Gupta that 
this corruption tribunal has been suggested by 
an eminent person of the stature of Shri 
Deshmukh. I have very high regard for 4 P.M. 
Dr. Deshmukh, but Dr. Deshmukh is not 
infallible. He was at one time a member of the 
Government and he has ceased to be so now. 
Naturally, he looks at things in a somewhat 
different light today from what he did when he 
was a member of the Government. But I 
would say that when the Prime Minister asked 
him to give him the names of the persons 
against whom he said he had a grievance, Dr. 
Deshmukh declined to do so, and he said that 
he would place that evidence only before the 
tribunal if and when it was constituted. In 
other words, he waa asking the Prime Minister 
to abdicate his functions; he was asking the 
Prime Minister to do something which as 
Prime Minister he could not constitutionally 
do or which as Prime Minister he could not 
have constitutionally done. If Dr. Deshmukh 
has evidence against any particular set of 
persons howsoever high they might be, the 
proper thing for him is to place that evidence 
before the Prime Minister: alternatively, if he 
has that evidence against them, then the proper 
thing is for him to publish the names of the 
persons  over  his  name   so  that  they 
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might be able to defend themselves in courts 
of law. But, Dr. Deshmukh is not prepared to 
do any of those things. Therefore, in all 
seriousness I suggest that this is in the nature 
of an election stunt. Dr. Deshmukh may not be 
thinking in terms of election himself, but there 
are political parties which are thinking in 
terms of elections and this is a sort of thing 
which you feel you should state against the 
administration when you find that there is 
nothing which can be said against it. I can 
understand an attack on our party on 
ideological grounds; I can understand an 
attack on our party on programmatic grounds, 
but I cannot understand this crafty way of 
dealing with a very grave situation. I do not 
think that it is right for any man howsoever 
big he might be, to throw out things which 
hurt or injure the reputation of peoples with-
out their being able to defend themselves. It is 
not a straightforward way of dealing with the 
big question of corruption. 

Let me also say that I think that this 
question of corruption in high places is highly 
exaggerated. Our services—and I say this with 
some knowledge of our higher1 services— 
have a fairly high standard of integrity. 

Whatever we may say about our State 
Ministries, I do not think that we can say that 
they are, generally speaking, corrupt. 
Reference was made to a recent Punjab affair. 
Well, I could go into the details of it, but that 
is a matter which is sub judice, •and I do not 
think that it is right to refer to any particular 
case to prove my thesis. We should see 
things—or we should learn to see things—an 
their proper perspective, and it is not right, it 
is not wise, it is not patriotic, to talk lightly of 
corruption day in and day out. 
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SHRI SHEEL BHADRA YAJEE (Bihar): 

What will be the language of the Jharkhand 
State? 

 
THE VICE-CHAIRMAN (PANDIT S. S. N. 

TANKHA) :     Shr'mati Ramamurti. 

 
SHRIMATI T. NALLAMUTHU 

RAMAMURTI (Madras): Sir, I am here to 
give my whole-hearted support to the 
President's Address, all the principles that 
have been embodied in the Address and all the 
directions that are given for our future conduct 
and guidance to build a great nation and a 
great country. 

Now, Sir, fears have been expressed about   our  
neighbours   and   a  sombre picture was  drawn     
as  to  how    we should   be  very   careful  with   
regard to   the  intentions   of  our  neighbours, 
and our critics  spoke of the     imminent danger 
that is    awaiting  us.    I have not come in that 
spirit, Sir.   Just a few months back, when the 
Chinese incursions  were  heard     here,     both 
in this House and in the other House, many   of   
my   fellow   Members   drew their sabers, 
clanged them  and said: "Oh, we should resist 
by  all    means this kind of inroad into our 
country." But our Prime Minister, in the    true 
spirit  of  what   has  been the  avowed policy   
of   this   country   in   regard   to our    near    
neighbours     and     distant neighbours, stood 
firm and strong   and said  that while we should  
strengthen ourselves in all ways, we should 
make a peaceful and friendly approach    to a 
solution of all problems relating to our 
neighbours.    It reminded me, Sir, of  ths  
episode   in   the   great     Maha-bhaxata.     
When     Draupadi's     Mann-hhanga    was    
taking place, when the Pandavas were very 
very angered and ind'gnan',      when     Bhima,     
Arjuna, Nakula  and  Sahadeva,  all  of     them, 
drew   their   respective   weapons     ana 
declared,   "No,   we  shall   not   tolerate this;  
we  shall     not  stand  this;     we mus; fight", 
Yudhishtra advised them and advocated 
patience, patience and peaceful   approach.     
That      approach, Sir,   had  been   the   
teaching   of     the 
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Father of the Nation, Mahatmaji, and it is that 
that our Prime Minister had wholly imbibed 
and had taken on the role of a messenger of 
peace, of our Panchsheel and principle of Co-
existence, and I am here to pay my tri-Dute to 
our leader for what he nas done to lift this 
nightmare, this tremendous tension that was 
there a few weeks back. I had been to 
Australia recently. I do not know what it is in 
tni3 country, but to whichever State 1 went, 
women as well as men there spoke to me with 
very convincing voices. I am not exaggerating 
and it is not in any way in disparagement of 
other leaders in other lands who stand for 
peace, but these were the words that they used 
with regard to our Prime Minister, Pandit 
Nehru, and they said, "You know, your Prime 
Minister is the tallest figure— we think—in 
the international world and he must be there to 
promote peace. None of us wants war. None of 
us wants destruction. None of us wants 
anything but the promotion of all that is 
productive and not destructive." 

Well, that came from the voices of men and 
women of other climes and other countries. 
And therefore, Sir, I stand here to pay my 
tribute to our leader who had made possible 
this, which bad brought about such friendly 
approaches as moved other nations, as made 
the visit by the President of the United States 
of America, Mr. Eisenhower, to this country 
possible. And while he was here, were we not 
thrilled, Sir, by every utterance that he 
made—"Oh, you people of India stand for 
peace, stand for democracy, stand for all that 
Abraham Lincoln had declared in our country, 
for freedom and rights of people, which we 
cherish and foster. We and you are agreed on 
all these lofty principles and ideals, and that 
the world must go along the way of peace."—
of Panchsheel and co-existence? Were we not 
thrilled by these, Sir? Then several other 
messengers of peace came in his wake.   We 
had 

Mr. Voroshilov recently, who had also said 
that he and his    country would stand by such 
ideals, and  today we arc  going  to    listen—
we    have welcomed him already—the 
Chairman of the Council of   Ministers   of   
Soviet Russia,  Mr.  Khrushchev,  and he has 
come as a messenger of goodwill and peace.   
Our     border    disputes    with Pakistan,      as      
my    sister    Shrimati Lakshmi Menon, the 
Deputy Minister for  External  Affairs,  
reported,    have nearly  been    solved—she    
mentioned several points on which agreement 
had been reached or is being reached, all in a 
spirit of peace and good neighbourly relations.   
All these point to the fact that when you make 
up your mind to look at others as friends, 
sisters and brothers, as children of the world 
and wanting to build a new world order, where 
amity, friendship and harmony alone should 
survive, then nothing is impossible in this 
world.   There is a proverb in Tamil:    
"Erumbur kallum teyum".   By  an   ant    
creeping    continuously   over  a  rock,   might  
be  as huge  as  the  Himalayas,    even    that 
stone will wear    out.   That    is    the policy  
of this  country.   We  are    not using atom 
bombs, we are not using dynamites    but we  
are    approaching through the same way as our 
ancient forefathers    had  inculcated    into  us, 
that   of   entering  into   the   hearts   of other 
people to bring about that which is lasting.   It  
is    the  way  that    our philosophers had 
preached,  that    our Baghavad Gita had held 
out, that we should live and let live.   I would 
ask of this House: Let us not    think    so much 
of the present-day China but let us  look  back  
and   think  of  all  that China had been to us—
about Fa-Hien and Huen-Tsang, the 
messengers who brought ideas to us and who 
took great lessons  of Buddha  to their    
country. Let us look back to that culture and 
try to link up our country with that culture and  
restore    China    to    that pedestal so that the 
world might go together.   We  need    not  talk    
about South East Asian friendship, or Asian 
friendship.   To me  the  world is  one and let 
us think and move in that way. West and East 
must unite to build a 
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World order—to promote human welfare and 
not its destruction. 

Ano.her word I would say. I would likj to 
record here my conviction about this Summit 
Conference. I do not know why they call it 
'summit'. Anyway, it is a top leaders' 
conference. That is going to voice the 
opinions of all the peoples of the world, let 
me hope. If only the views of the people had 
been focussed there, I do not think any mother 
or father or son or daughter would have 
wanted anything but peace. That conference, 
let us hops, would not only "limit armaments" 
but would find a way to decide on "complete 
disarmament" and lead to a situation when all 
nuclear tests would be abolished and would 
find a way when the dawn of that age would 
be near us, when we would not give priority 
to defence force; or structures but would give 
priority to the sadly neglected education that 
should have commanded priority in all our 
planning. 

Having said all that about the glorious 
foreign policy of peace that has been pursued, 
before I pass on to education, I would like to 
pay my tributes to my sisters in Kerala for the 
wonderful mass upsurge and resistance to the 
Communist regime that thry had carried out 
without any incidents. 

[THE  VICE-CHAIRMAN     (SHRI DAHYA-BHAI 
V. PATEL)   in the Chair] 

In large numbers they trooped in and 
picketed with non-violence with the 
conviction that the only way was the way 
suggested by the Father of the Nation, the 
only way was to have a peaceful solution of 
problems. Sir, if you had visited Cochin, 
Travancore or Malabar, the land of the palms 
and the beautiful canals that had aroused the 
praise of not only the great Dr. Rabindranath 
Tagore and other poets of the South but of all 
the world, and if you had seen its women and 
their way of life, you would have been 
amazed at the possibility of such large 

hands of women coming out to stand tor their 
rights and to vindicate their cause. The 
women of Malabar are highly advanced 
educationally but they are coy and retiring and 
the only time they come out is when they go 
to the tanks to have their oil-baths or to clean 
and then to go to "Ambalams", to the temples, 
and then to go about their various avocations, 
to follow their various pursuits but very 
quietly. As young girls they had come to the 
Queen Mary's College with beautiful locks 
and with handsome faces and it would take 
about twenty minutes for me to get one 
answer from them. They were so modest, so 
quiet, so Dashful and so beautiful. Such 
women had found it necessary to rouse them-
selves as Durgas, but not like her in the act of 
destruction but in a spirit of righteous 
indignation against a totalitarian regime, that 
had destroyed all democratic ideals in Kerala, 
namely the suppression of free voice of the 
people, the suppression of all that had Deen 
worthy in education, the suppression of all 
that is worthwhile in the culture and tradition. 
My tributes, my homage to my sisters of 
Malabar, of Cochin and Travancore—not 
Karela' but 'Kerala' for their success in this 
campaign. 

SHRI BHUPESH GUPTA: Is it the hon. 
Member's contention that the 35 lakhs of 
people that voted for our party were all men? 
Then she has not got the support of men. 

SHRIMATI T. NALLAMUTHU RAMA-
MURTI: In my vocabulary 'woman' includes 
'man'. Ardlhanareesuxir is our tradition. You 
cannot separate our culture and our tradition 
as you have separated yourselves from this 
land of noble origin and noble tradition and 
are seeking outside help and outside 
allegiance. I cannot call this by any other 
name because I do not want to use the word 
and because I will not then be a true daughter 
of Mahatmaji.   My tribute goes to them. 

Having said that, I want to pass on to the 
subject of education that, had 
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been sadly put into the background, because if 
you go through the allotment for education of 
girls and boys, both for compulsory primary 
education as well as adult education and for 
University education, you will find the 
disparity is growing and is not lessening 
between the percentage of boys and girls at all 
stages of educational ladder educated during 
the First Plan, the Second Plan and the coming 
Third Plan. With all our magnificent 
achievements in the realm of industrial 
advance, in all other spheres of constructive 
activities, this is a sad chapter in our planning 
and I hope that something would be done soon 
to take to the co-operation of all the good-
hearted donors and public to come into the 
problem and solve this problem and make 
possible compulsory free primary education, 
not only upto 11 years but even up to 14 years 
by the end of the Third Plan and also to enlist 
the co-operation of the thousands of voluntary 
agencies of women and men, silent and 
strenuous workers, who have not worked for 
receiving Padma Bhushan or Padma Shri. 
Many of them are unknown and many of them 
do not want to be known. But out of the 
conviction of their heart and soul, they have 
worked for years and years. Now the State has 
come forward no doubt and through the 
Central Social Welfare Board and the State 
Social Welfare Boards they are trying to give 
some assistance and some encouragement to 
these voluntary agencies so that education may 
spread along these paths and we may reach the 
consummation that we desire. But this is not 
enough —barely touches the fringe of the pro-
blem. Some hon. Members have already 
pointed out that education is at the core of the 
better functioning of democracy. If adult 
franchise has been given, education also must 
be taken to the doors of all those adults. An 
hon. Member said—and it is a fact —that only 
about 25 or 26 per cent, of our adults are 
literate. I do not deny that, but there are people 
in our land who have experience and 
knowledge of their trades and professions. 
There 

are the farmers and others at the Farmers' 
Conferences and at the Agricultural Fair—
many of these farmers have great intelligence 
and are expert in farming and when they see 
these things, they wonder ' and say, "What is 
all this?" Literacy is necessary to read what is 
written. Of course, it is very necessary that we 
must know what is happening in the rest of 
the world. But what I say is, there is a 
tendency in our country to say that all that is 
in another country is wonderful and what is in 
our own country is not worth much. That is 
not correct. So, there must be adult literacy 
and there must be education for the young. 
They are all very necessary in order to work 
our democracy properly and to build up that 
sort of citizenship that will be worthy of our 
nation. 

Having said that, S-ir, as an educationist, I 
am really distressed at the possibility of 
student strikes. Why this closure of 
universities, the abodes of knowledge? 
Against what are they striking? Striking 
against that very knowledge that would enable 
them to grow to their fullest and highest 
stature. All these are symptomatic that 
something is wrong in the whole organisation 
of these institutions and also something that is 
dreadfully wrong in the social context that has 
made possible such strikes and such closure of 
universities. I cannot say that the fault is all 
that of the teachers. The teacher is there and 
you have to look to his salary and so on. Of 
course, dedication to the cause is very 
necessary and essential and many of them 
have dedicated their lives to the cause of 
teaching and the imparting of the best that is 
in knowledge. But what about the students? 
What happens in the homes? They have their 
parents. What are the parents doing? Why 
have they allowed them to be used as pawns in 
the political game? Education should start at 
home and that should not be neglected. The 
mothers must not neglect that. I would carry 
the condemnation to the mothers, because they 
are the people 
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have the handling of the young, who have to 
cherish and nourish high ideals in the early 
years of the child. There is the question of 
moral instruction and religious instruction. I 
find a committee has reported on moral and 
religious instruction. I would say that such 
instruction should come from the parents also 
and it will be automatic if it is a well-
regulated home. It should be given in the 
schools and even in the colleges. If that is 
done and if the lives of our great leaders, ves 
of our ancients, and if our history are properly 
taught to the young, there would not be this 
ugly phenomenon of the chela striking against 
the guru. That cuts at the very foundation of 
knowledge. It was unthinkable in our pial 
schools or in our village schools. In those 
schools we started with this Tamil prayer: 

"Hari      Ohm,     Nandraha     Guru 
Vazhha.    Guruve Tunai." 

Which means: "Oh God, may the Gur-live 
happily. He is all in all to me— my guide and 
protector." That was the first sentence that we 
learnt when we started in the early morning, at 
dawn, at five o'clock, not after drinking tea 
without even washing the mouth, but after 
fasting. After learning came food. Before 
learning came bath and all these hygienic 
principles that we now try to spread in our 
health schemes here. I would suggest that in 
our educational scheme we should bring in all 
that is best in our own way of life and 
inculcate those principles of religion and 
morals throughout that scheme of education 
so that we begin to respect all that we 
respected in the past and only then there is 
salvation for our nation. That is very 
necessary if our youths are to become the 
basir fundamental pillars of all that is 
worthwhile in our democracy. 

(Time bell rings.) 

I would have liked to say many other 
things, about soaring prices of essential  
articles  of  consumption  and 

the plight of the fixed income—middle and 
lower-class groups of teachers and clerks—
but since the time is up and having said this 
much, I would only draw the attention of the 
House to some of the paragraphs in the 
Address, especially to the portion where the 
President says: 

"I earnestly trust that wisdom and 
tolerance and a spirit of cooperative 
endeavour will guide you." 

(Time  bell rings.) 

THE     VICE-CHAIRMAN (SHRI 
DAHYABHAI V. PATEL): You have already 
exceeded your time. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI: Thank you very much, Sir. 

 
"Our Constitution which we gave unto 

ourselves, wherein all power and 
authority are based upon and spring from 
the people, has endured and grown in 
strength." 
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SHRI M. P. BHARGAVA (Uttar Pradesh): 
Since there are only rive minutes left, if the 
House agrees, I propose we may adjourn now. 

HON. MEMBERS:   Yes. 

THE        VICE-CHAIRMAN (SHRI 
DAHYABHAI  V.   PATEL):      The House 
stands  adjourned   till   11   A.M. tomor 
row. 

The House then adjourned at fifty-
five minutes past four of the  clock  
till  eleven  of     the i Friday, the 12th 
February  1960. 


